NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI BENCH

(IB)-452(ND)2017
CORAM:

PRESENT: MS. DEEPA KRISHAN MS. INA MALHOTRA
HON’BLE MEMBER(T) HON’BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING BEFORE NEW DELHI
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11.09.2018.

NAME OF THE COMPANY: Power2sme Pvt. Ltd. Vs. JV Strips Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 9 of IBC Code, 2016

S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
Present: Mr. Pankaj Bhagat, Tusharika Sharma, Advocate for the
Petitioner

Mr. Rajiv Shankar Dvivedi, Mr. S.K Sarkar, Advocate for
the Respondent.
ORDER

An application has been filed by the Operational Creditor who is also the

member of the COC making allegations against the RP. Let reply be filed.

To come up on 8t of October, 2018. A copy of the application be supplied to the

RP.

(Deepa Krishan) (Ina Malhotra)
Member (T) Member (J)

(Dilshad Ali)



